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(Order per Hpn'hia Shri R.Rangarajan, Member (R) )
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Heard Sri U.éajeshuar Rao, standing counsel for the re-
! t

' |
view applicantg and $ri K.Sudhakar Reddy, counsel for the revieu

! !
respondents, -
! I

ThiszeuiBu|Rpplication is on simiirar lines as RASR 4137/97
|

P . F- ) . )
. , ; -= Amemidad tndav.

For the reasons stated

in i he order of that RASR, this RA is also liabla to be dismissed.
| |

' I
3. The learnsd counsel for the respondents submits that the

t
similar case of ﬁaqUal Labogurers in other OAs numbering about 5,

|
a different wvieu pqint was taken and hence the reason that uvas

given in other dAtholds good in this case aléo. We do not ses

| | -

this contention an! adequate reason in not adhereing,the decision
|

N N
given in RASR 4137/97 in OA 1399/97. For reasondated in RASR 4137/
i i ! i
in OA 1399/97 this RASR is also dismissed. No costs,

! t
B, 5..JAT PR ANE SHUAR) (R RANGARAJAN)

—— Member (J) Member (A)
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Dated: _3rg April, 1998, . ]
Dictated in Open Court. thhqt:) . [2,ﬂ |
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